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Bar Council of Uttar Pradesh

(Statutory Body Constituted under the Advocates Act, 1961)

19, Maharshl Dayanand Marg, Prayagra | Phone : 0532-2623501, 3263501 (Off.), 2420068 (Fax.)
Camp Office : R 6/20, Vipul Khand, Gomti Nagar, Lucknow | Phone No. : 0522-2201943
Website : www.upbarcouncil.com, E-mall ; uttarpradeshbarcouncli@gmail.com
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E-mail: prashant.singhatal@gmail.com
Mobile: 9839025535, 8299855839, 7318005535




